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in this, epplication under Sectlnn *“;fg‘f[
A«T.Act XIII of 1985, the applicaniiiioe sé h
reliefs including the quashing of the erder :&”*F
by, which the applicant was retired from serviqaa~ _
applicant has also filed an application for Cﬂﬂﬂﬁﬁjhr_wJ
of delsy. The ground for Cconacnetion of delay is ;uq"
that the aspzlicant haa mede a representation datéﬁ;ﬁ ,
24,12, lQBJ(caHy annexure 8).to wh¢ch he hzd not ?ﬂ.gf
received any reoly. :

"o We have consisered the application for ! W 7
condonation of delay and we find that the appli¢antpaf;

decemed to have been Placed under Suspension w.,e,f.
29.3,1973,i.e, the date of beiny taken into police
custody in gespect of investijastion into a crimlnai

offence under Sections 409/420 IFC vide Uffice Memo
deted 28.5.1973 and he continued to remsin under
Suspension on account of pendency of the a&imiﬂﬁi
“eSe and he was retired from service o a’ttaiﬁi*ng;
¢J® Ot superannuation w.e.f.31.8,1983, The aﬁa-'”“"
was acquitted in the criminal cagse by an order de
12.1.1983. Cn 28,9, 1985, the ap,llCdnt mad%fheﬂﬁ
ation to the Post Master General, U.R. !—';,;Jﬁ Lt
preying for relesse of BisL Pl pqmaﬂ o |
the period of suspension and.cth&g 3L4f=2
aent elc. A cteply was iﬁnt tqw1ﬁ &
Post Master Moradabad on 16.3..

which the applicant was Laf--;ﬁj3“ )
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on l?.l& 1936 In our eﬁiﬁien Ehﬂqaggw
arose on 23.8.1983 when the qnqer af ﬁél_

ations of the agplicant quﬁﬁtihave theﬁ
3 extending the peried of limitstion presce
under Section 21 of the A.T.Act, 1985,

.gt. 1:1. . » -

A" . IO
For the reasons mentioned abnve, we are of
-0pinian that there is no justificatign gpﬁf' oy

and the claim petition is dismissed at ﬁhé aﬁmfljg

stage.
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